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The House met at Two of the Clock.
[MR. DEPUTY-SPEAKER in the Chair]
QESTIONS AND ANSWERS
(See Part I)

2-44 Pp.M.
LEAVE OF ABSENCE

Mr. Deputy-Speaker: I have to in-
form the hon. Members that I have
received the following letter from Shri
Kamakhya Prasad Tripathi:

“I left India for Havana (Cuba)
as workers’ delegate on . 12th
March, 1953, to attend the Second
Session of the Plantation Commit-
tee of the International Labour Or-
ganisation. The Committee will con-
clude on 28th March, 1953. There-
after, 1 intend to tour the United
States of America for two months
studying labour problems. I pray
that leave be granted for the period
of absence from the Parliament.”

Is it the pleasure of the House that
permission be granted to Shri Kama-
khya Prasad Tripathi for remaining
absent from all the meetings of the
House with effect from the 12th March,
1953, till the end of the current session?

Leave was granted.

DEMANDS FOR GRANTS

Mr. Deputy-Speaker: The House will
now proceed with further discussion
of the Demands for Grants relating to
the Ministry of Commerce and In-
dustry.

43 PSD

;gzo
When does the hon. Mipister desire
me to call him today?
The Minister of Commerce and -
dustry (Shri T. T. Krishnamachari);
I am entirely in your hands. . " b

Mr. Deputy-Speaker: It largély de-
pends on what the hon. Minister wants
to say and how long he will take.

PR P T2
Shri T. T. Krishnamachari: Anything
between 30 to 45 minutes, that the
Chair fixes. .

Mr. Deputy-Speaker:  Then at-4-15
p.M. I shall call upon’ the hon. Minisiér.
I will have to apply the guillotine at
5 P.M. so that we may proteed to tréns-
act some other business. ‘

PR S

Shri A. M. Thomag. (Ernakulam):. 1t
is not to accord with any:conventional
form that I wish to congratulate the
Ministry of Commerce and Industry
on the excellent work that it has done
during the year. 1952. It goes without
saying that. having regard to the pre-
sent world conditions, the commercial
as well as the -industrial policy of the
Government will leave its impact on
its prosperity. Our commercial and in-
dustrial policy has necessarily to be
Modelled * on the Plan. which we are
working. Policies, have, however, to be
adapted to the changing eonditions that
occur now and then.. . ~

A .review of the developments im
all the spheres of working of the Com-

-merce and Industry Ministry !'discleses

a masterly grasp of the situation, and
the Ministry deserves our tribute fOr
the vigour it has displayed. The ad-
ministrative control that the Ministry
has exercised is really commendable.
Speaking from experience; ' we. ‘kave
devoted a substantial part of out Par-
liameptary time and our energy th thé
disposal of work placed before (s By
the Commerce and Industry MiHistrg,
ever since the new Houge has come
into existence after the electiot®: PHe
Ministry was, as it should be—=if I
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may use a colloquial expression—
humming with activity. It has to its
credit during the last year several en-
abling enactments, and several others
are in store for consideration and pas-
sing. The year 1952 has been charac-
terised in the report itself, that has
been supplied to us by the Ministry, as
a particularly difficult year. It is grati-
fying to note that there has been record
production in several spheres, although
my hon. friend Shri V. P. Nayar from
the very same figures supplied to us,
may argue otherwise. I am not sur-
prised at his approach. That is only
a sort of voluntary blindness on -his
part, and his policy is only to carry
on a tirade against the Commerce and
Industry Ministry, and he will not
allow himself to be influenced by- the
real figures that have been supplied by
the Commerce and Industry Ministry.

Shri V. P. Nayar (Chirayinkil): It is
your enforced blindness.

Shri A. M. Thomas: From the figures
it has been found that there is a per
capita production of about 14 yards
of cloth, but he argues that it will be
only about nine yards or so. We have
only to ignore such criticism coming
from such corners. Side by side with
the increase in production, severa] in-
dustries were having particularly diffi-
cult times. The handloom industry and
some other cottage industries had to
‘face the worst conditions. The various
influences which affected the fortunes
of both the mill and the handloom
industry do not reflect much credit on
the part of the Government, as far as
the latter is concerned. I am not un-
aware of the notable steps taken by
the Government, but the chief difficul-
ty has been tkat the Government was
very slow to act in this regard. The
miseries of the vast number of people
engaged in the handloom trade were
brought to the notice of the Govern-
ment in the early stage itself. But the
Government waited till the affairs got
out of control. I do not minimise the
pros and cons of the particular prob-
lems the Government have to consider.
For example. the 60 per cent. limit in
the case of the mills in the manufac-
ture of dhoties has been favourably re-
ceived as well as adversely commented
upon. I understand that the very same
Governments which were urging pro-
tection to handloom had appligd for
exemption from this limit that has been
prescribed. Hon. Members of the Op-
position were never tired of pleading
the cause of saving the handloom in-
dustry from the competition of the
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mill industry, but curiously enough the
other day, the Communist Member,
Shri Raghavaiah asked a supplement-
ary question to the Minister of Com-
merce and Industry to the effect whe-
ther having regard to the restrictions
imposed, the production of the mills
would not suffer and thereby several
people thrown out of employment. We
are in a way travelling in a vicious
circle and the Commerce Ministry finds
itself on the horns of a dilemma. That
has to be admitted. It is alright inquir-
ing into the inter-relation and appro-
priate place of Khadi and ‘he hand-
loom in the national economy. It has
a definite place and it must be also
encouraged to survive. The estimated
figure of handlooms in 1951 is 28 lakhs
of looms, the largest being in Madras
—the figure of 8.4 lakhs—and in my
own State it is next in importance only
to the coir industry. In Travancore-
Cochin there are about 84,000 hand-
looms and it is estimated that when
there was a limited supply of yarn,
the outturn was about 40 lakhs yards
of all varieties worth about 50 lakhs
gf rupees. There are expert weavers
in the southern part of our State.

Producers were nervous about the
decline in prices in the tea industry
and grade representations even as early
as April, 1952. By the time the Govern-
ment moved in the matter and the
official team submijted its report, many
gardens closed down. Being an organis-
ed industry, the Government could
have obtained facts and figures and
helped the industry when help could
have been of immense use. Til] Janu-
ary this year nothing was done. The
official team finally toured and submit-
ted its report, and now the appoint-
ment of amother expert team is being
contemplated. When help was render-
ed in the shape of exemption of duties,
it was for a product which wag practi-
cally useless. The results we all know
and the Government had to withdraw
the step that was taken.

The Commerce Ministry deserveg to
be congratulated for the growing con-
sumption of tea in the internal mar-
ket. We find that it has increased with-
in the last six years from 120 million
pounds to over 180 million pounds.
That will be about cent per cent in-
crease over the 1939 figure.

The difficulties that the rubber indus-
try experiences have already been
brought to the notice of the Ministry
before and it is gratifying to note that
the Ministry is taking some steps.

An Hon. Member: What steps?
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Shri A. M. Thomas: Before referring
to some other points, I wish to refer
%10 coffee prices also. The Ministry was
expressing discontent «n the rise in
prices, but the Chairman of the Coffee
Board accuses the Ministry for allow-
ing exports of coffee when the prices
were increasing. The Commerce Minis-
try has to explain its attitude thh re-
gard to this matter.

-~

‘Before closing I wish to refer to an
important fact which influences and
affects the lives of the people in the
West coast, and that has not been
considered or discussed in the report
«of the Ministry. of Commerce and In-
dustry. I would iike fo refer to the cash
crops of that area viz., pepper, carda-
mom, cashew-nuts, ginger, turmeric
and lemon grass. They are the chief
sources of livelihood as far as my
State and Malabar are concerned.
Pepper has emerged as an important
dollar earner. Cashew-nuts also have
figured prominently. More than two-
‘thirds of the total demand for these
two products are met by India. Indian
exports of pepper reached the peak of
over 320,000 cwts. valued at Rs. 24
crores in 1950-51 and in the following
seasen, 1951-52, they have dwindled to
270,000 cwts. valued at 19 crores. So
far ag cashew-nut exports are concern-
ed, in 1950-51 they rose to 24,000 tons
valued at 9.54 crores. In 1951-52, it was
25,000 tons valued at 11.45 crores. How-
ever, there have beea in the past fre-
quent booms and depressions and they
have been the characteristics of the
cash crops trade of Kerala. Lemon
‘grass, a valuable raw material for per-
fumery and the aromatic industry, is
grown widely in Malabar, Travancore-
Cochin and South Kanara. The prices
now prevailing are so low that they
are below the cost of production. It is
curious that India with its supply of
ginger is importing ginger oil and oleo
resin.

T would again invite the attention
of hon. Members to some figures with
- regard to pepper. The production
varies from 18 to 23 thousand tons
and we are exporting about 13 to 18
thousand tons and earning exchange
of about 18 to 25 crores. Last year
it was only 18 crores. We go. an export
duty of five crores un pepper itself in
a particular year. So, it is the duty of
the Government to see that this industry
flourishes and devote its attention both
to the agriculture side and the mer-
chandising side of this industry. About
20 per cent. of our total export to
America was held up last year due to
insect infestation. If the Government
had instituted a system of quality ins-
pection of consignments, this fate
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would not have befallen t!;e 20 per cent.
of the exports that we made.

The main causes of this infection are
premature picking adulteration.
The hon. the Commerce Minister once
stated that he was proposing to set
up a fumigating plant at Cochin. I do
not know how far the proposal has
progressed and. whether anything has
been done in this matter. I may also
suggest that we should have consulta-
tions with established organisations
and Chambers of Commerce tp insti-
tute some research test so that the
quality may be assured. The important
country with which we have to com-
pete in the matter of pepper is Indo-
nesia. On the lines of agreements we
have entered into with regard to tea,
is it not®also possible to enter into
agreements with regard to products

ch as pepper and lemon grass cil
for which the competing countries are
only few? With regard to lemon grass,
we are~exporting about 400 to 600 tons
of oil. The product of India has the
highest citral content and solubility.
The production varies from 13 to 8
1bs. per 1000 lbs. of grass. This indust-
ry is capable of great improvement.
We used to supply 90 per cent. of the
United States’ needs. Now only about
28 to 30 per cent. of this are met by
our exports. Other producer States have
taken measures in the direction of
stabilisation of prices and guarantee of
quality of ‘the lemon grass oil and in
the package and handling of the same.
The Government, it appears, does not
even know of the existence ol this pro-
duct, although the value realised from
this oil is many times the exchange
realised from the entire total of the
other oils that have been made men-
tion of in the report of the Commerce
and Industry Ministry under the head-
ing “Essential Oils.” In 1946 this oil per
twelve bottles fetched about Rs. 55.
It went over Rs. 400 since then. After-
wards it has fallen to Rs. 65 and now the
price is somewhere about Rs.  90. I
have stated already, the prices now
being fetched will not even cover the
cost of production.

I wish to refer to another cash crop,
namely, cashew-nuts. In 1952 we
exported about 26,000 tons and we
got twelve crores. In 1951 we export-
ed about 23,500 tons and got nine
crores and seventy-six lakhs of rupees.
There are marked fluctuations with re-
gard to the price of cashew-nuts. By
the encouragement of cultivation of
this cash crop, it will also be an anti-
erosion step. While I visited the Damo-
dar Valley region where anti-erosion
research works were being carried on,
it was found that experiments with the
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cashew trees proved successful and
showed possibilities of developing this
plantation as a great anti-erosion mea-
sure. “Those trees find .congenial soil
in hilly regions and they are. immune
from the affects of het climate. They
can be grown in abundance where our
river valley projects have been taken
‘osfe sjnu-Ma3ysno 03 predax Ym dn
the products can be specified and stand-
ardised. The Government has to orga-
nise research for production as well as
handling. .

The establishment of a Spices Board
is ‘an immediate necessity. The hon.
the Commerce Minister may say that
the agricultural aspect of it is a matter
for the Food and Agriculture Ministry
to handle. I would say that there must
be greater coordination between the
two Ministries so that the quality
may be assured and as much quanti-
ty as possible of these products _are
exported to the foreign markets. A
Marketing Committee can also be set
up under this Board to improve the
marketing facilities and eliminate
undesirable practices such as adultera-
tion. Sir, my time is up and I place
these proposals for the consideration
of Government.

3 P.M.

Shri V. P. Nayar: On a point of per-
sonal explanation, Sir. The hon. Mem-
ber, Mr. A. M. Thomas said that I was
indulging in a sort of personal tirade
against the hon. Commerce Minister.

Shri A. M. Thomas: I never said,
‘personal’.

Shri V. P. Nayar: I would only sub-
mit, Sir, that it is just like saying that
he was indulging in.unrestrained per-
sonal flattery of the hon. Minister.

Mr. Deputy-Speaker: No crossing
swords here, please. It is not a per-
sonal explanation. He says that he
did not say, ‘personal tirade’. It is open
to an hon. Member to say that another
hon. Member started a personal tirade
and all that.

Now, this must close at five o’clock
and the hon. Minister wants about 45
minutes. Therefore, if hon. Members
are prepared to confine their speeches
to ten minutes, 1 will distribute the
time. Otherwise. I will call only one
or two Members. .

~ Shri Velayudhan (Quilon cum Mave-
likkara—Reserved—Sch. Castes): I need
not emphasise here the responsibility
of the-Commerce and Industry Minis-
try over the financial situation in the
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country. ‘Having heard many speeches
that were made the other day, I want-
ed to speak on only a few points whkich
are now directly related to the financi-
al aspect of the General Budget that
was introduced in.-the House. -

When we got independence, we had
a kind of starved eeonomy, especially
due to the war as well as Partition. I
think that the policy followed by . us
for the last four years, our financjal
policy with regard to our foreign
trade as well as our internal trade
and also inter-State tradé, is not a
sound policy at all. If you take the his-
tory of the import and expart policy
that the Government was following
for the last four years, I K must say
that on each and every item the
country had lost a lot and heavily. The
other .day, when the Minister replied
to the debate regarding. the criticisms
from this House, he said that we are
following the old policy, I mean the
old import and export policy. The. im-
port and export policy is being chang-
ed yearly or half-yearly. It used to be
changed according to the views and
fancies of the Secretariat in the pre-
vious regime. Throughout the war this
was the practice. The hon. Minister in
charge of Commerce and Industry
might have understood that these fre-
quent changes in the import and ex-
port policy have resulted in heavy
loss to the Government.

lLet me now come to our trade, es-
pecially with the U.S.A. and the U.K.
Of course, we have inherited our trade
relationship betwen these two count-
ries. When otker countries like Pakis-
tan have already got rid of the imperi-
al preferences, I do not see any rea-
son why India is still continuing those
imperial preferences. The hon. Com-
merce Minister, when he wag not Min-
ister but only a Member of this House,
was vehement against imperial prefer-
ences. I remember, not once but many
times, he spoke in this very House
against imperial preferences. Now,  an
opportunity has come for him to see
that these preferences are stopped.
Need I tell you, Sir, that last year Pak-
istan diminished a good deal of these
imperial preferences and this has now
immensely . benefited the Pakistan
Government. When we see the Budget
of the Pakistan Government now. we
can find that there is a surplug there
instead. of a deficit as we are having
here in India. Thig is a great.lesson
for us. Now, when the Budget of Pak-
istan was introduced, the Pakistan
Minister- of Finance also referred to
the Indian financial situation. -
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Sir, let me now tell you that our
great difficulty is in trading with the
countries not only of the West but
also in the East. This is not a time of
isolation.  This 'is a time when we have
to expand our trade and eomunerce not
only in the western countries but in
other Eastern European -countries as
well as the-Asian continent. Sir, you
might remember the other day the
Commerce Minister of the United
Kingdom said in Parliament that there
‘was difficulty in Western Europe as
well as Great Britain because of the
closuré of the.trade between Eastern
and Western Europe. In the same
way we also have our difficulties.
We have to expand our trade with
other countries, and, ‘unless and until
weexpand our trade with the Western
as well as Eastern European countries.
I do not think we will be able to
thrive and get out of our troubles.

Now, coming#o-the poliey of industri-
:al developmenat inithe country, let me
tell you, Sir, that even though there is
the policy statement of April, 1948 and
the Industrial Regulation Act of 1951,
it is my complaint-and-it was my com-
plaint even before that private enter-
Dprise was not given in this country its
due share regarding industrial dévelop-
ment. Take for example, the countries
that have got their own Governments:
China. Even though they say-that there
is.a Communist Government there,
private enterprise was given all kinds
©of encouragement té develop their in-
dustries. In the same way, I think, we
also have to develop our industries by
giving encouragement to private enter-
Prise. :

1 have read tn® speech of the Prime
Minister the other ‘day, in the Federa-
tion of Chambers of Commerce as well
as the speech of the Finance Minister
in this House..I think they have not
realised the necessity of encouraging
private enterprise and -there is a.feel-
ing of fear complex or a kind of un-
touchability regarding private . enter-
prise. This has resulted, in great loss
and lethargy as well as fear among th_e
investing sector in the country. That is
why there is not much private finance
forthcoming and we are forced to get
help from other countries. - When I
:speak about ‘this private enterprise, I
must say that a large section of the
middle class people in India have
come forward for trade and for in-
‘vesting in new industries, and I think
‘the policy of the ‘Government now is
merely handicapping the development
0! theseg industries. .

»
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_ I have to speak a word about thke
industrial development of my own
State. Regarding the Coir industry, a
Coir -Board is being established
and a Bill- is being - brought be-
fore this House but there is great
unemployment -in that industry in
;hat part of the country. Not only
in that part of the State, -but all over,
there is great unemployment, famine
and starvation. This cannot be got rid
of by simply seeing the Five Year Plan.
We have to industrijalise the country
and that too rapidly. Unless and until
we take enérgetic steps I do not think
that the present famine and starva-
tion in the counmtry, especially in the
southern region of India, can be got
over. :

Shri T. K. Chaudhuri (Beérhampore):
I tried to follow the speeches that
were made in this House the other
day .and I must confess that none sur-
prised me more than the one made by
my hon. friend Mr. G. L. Bansal. .While
throwing rather unusually large and
flashy bouquets to the hon. Minister
of Commerce and Industry for the
feeling of responsiveness .. that was
brought about between big business
and the Government during his tenure
of office, he referred to.a feeling of
‘hesitation® that still. persists .between
the industry—meaning big- business
thereby—and the Government. and
hoped that some day both would emer-
ge hand in hand united happily for -
ever. © We were, however, under
the + impression that. there .was
no  longer any:. -feeling of _hesi-
tation and - the ‘union was com-
plete as early as 1948 when this Gov-
ernment announced °~ its industrial
policy. We ‘were under:the -impression
that the unfon was' solemnised when
the Five Year Plan and the role attri-
buted in the Plan td the’ private’ sec-
tor” were formulated! We were wunder
the impression that last month when
that august body, of which Mr.: Barisal
is the Secretary, held its anniversary
in New Delhi. we were haying some
sort of an_anniversary of -the union.
Anyway, let me come.to facts as they
are today and meet.the euolagigs that
were heaped on the.Commerce and In-
dustry Ministry by referring - ta the
last topic about which Mr. Bansal
seemed to express some concern to-
wards the close of his Speech; namely,
the pregarious balance of trade position
of the country and the deterioration
in our terms of trade. w .

The report that has been handed to
us by sthe Commerce and = Industry
Ministry this year correctly refers to
1952 as~a year of transition marking
the change from a seller's market. te

8 . .

e e ¥
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a buyer’s market and from copditions
of scarcity and high prices to condi-
tions of sagging demand and low pri-
ces. That is a correct statement, but
we cannot agree with the views ex-
pressed in the Report when it goes on
to attribute credit to the Ministry for
having achieved a satisfactory balance
of trade at the end of the year.

I1f we take the ten wmonths ending
December, 1952, we find that but
for the months of October and Decem-
ber, we never had a favourable balance
of trade, and for the year taken as a
whole we had a trade deficit to the
order of Rs. 170 crores and 39 lakhs
as compared to Rs. 104 crores and 73
lakhs in 1951. Even if we take the last
six months of 1952, the adverse balance
was hardly wiped out and there was
still an adverse balance of Rs. four
crores, imports and exports were both
languishing round about Rs. 45 crores
—the lowest figure reached so far.

Thus, although the report seeks to
take credit for achieving a seeming
favourable balance at the end of the
year at this low level of imports and
exports due to the new policies initi-
ated by the Ministry, it needs to
pointed out that the steady decline in
imports from Rs. 93 crores and 1
lakhs in January, 1952 to Rs. 44 crores
in December was brought about less
by any measure of import restriction
deliberately adopted by Government
and more by the decline of the total
amount of our exportg both in regard
to value and quantity.

We are told that the import con-
trol policy has since been reorientated
and we have embarked on a new
policy. but we find from the Journal
of Industry and Trade, February. 1953,
(it is a journal published by the De-
partment of the hon. Shri Krishnama-
chari), a statement’' made to this
effect:

“The import policy for January—
June, 1953 broadly follows the
pattern for the corresponding
period in 1952”, which means that
same policy as in.1952 is being
followed without. any change.

Here I may refer to some of the things
which have been permitted to be im-
ported. Spices, liquors. clocks, watches,
motor cycles are some. Import cuts
have been restored in some cases like
_ blankets, rugs, infant foods etc: In
order to improve quality, some
other commodities have been permit-
ted to be imported like: biscuits, con-
fectionery, perfumed spirits and so on.
This conclusively proves what policy
tbe Ministry is followinpg. There has
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been no import control, so far at least,
whether in 1952 or in 1953.

As far as export promotion is. con-
cerned, it seems the Ministry is. of the
view that if the export quotas are
liberalised and certain export duties
are reduced, then our export trade and
export markets will improve. But for
the reduction of export duties in some
cases, particularly in respect of in-
dustries which may be called big husi-
ness and are dominated by European
capital, and the liberalisation of export
quotas, no measureg have been practi-
cally taken for organised or planned
export promotion. I hold no brief for
the views that were expressed by our
hon. friend Mr. Tulsidas Kilachand on
this side of the House, but he suggested
certain measures which the Ministry
1wou]d do well to look into more close-
y.

Before I close, I cannot help refer-
ring to the raw deal that the Ministry
has meted out to labour in tea planta-
tions. Solemn assurances were given
both by the hon. Minister for Com-
merce and Industry on the floor of this
House and by the Finance Minister
in another place that the minimum
wages of labour would not be touched
with. The artificially created crisis
and the so-called depression in tea
came and went away, but the minimum
wages of labour have been brought
down, though not by this Government
but by the State Governments, to such
a level, that it is impossible to Tesist
the conclusion that the clamour raised
about the so-called ‘crisis’, the appoint-

» ment of the official team on tea in-
dustry and the holding of the several
Tri-partite Conferences, have been
parts of a planned conspiracy to"slash
the wages of labour. Tea, by the way,
happens to be the industry where 75
per cent. of the capital is British.

It may be too late in the day for the
hon. Minister to change his lights for
the lights that are mine, but from the
little contact that I have had with him
I am prepared to believe hat he is
ready to do justice to labour within
the framework of Government policy.
Let it not, however, be said, that the
first Commerce Minister of the first
elected House under the new Constitu-
tion trembled in his shoes in dealing
with the British capital, at least so far
as the tea industry is concerned.

Shri L. N. Mishra (Darbhanga eéum
“Bhagalpur): I rise to support the De-
mands for Commerce and Industry. I
would like to congratulate the Com-
merce Minister for the distinct im-
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provement made in the industrial pro-
duction of the country. Production in
the basic as well as consumer goods
industries continues to make an up-
ward trend. Besides. pig iron, jute
and textiles also have made a remark-
able progress in production. The chro-
nic cloth shortage has been solved for
good. I also feel that coal, paper and
cement have alsp set up a new record
of production. In short, the industrial
production of this country has continu-
ed to climb up to a higher level.

Next, I would like to say a word
about our foreign trade also. As the
House is aware, prior to 1947 the fore-
ign trade of our country was not very
much to the interest of the common
people. But the political developments
of the year 1947 brought a complete
metamorphosis in the pattern of our
foreign trade and from a raw material
exporting country we turned into a
raw material importing country. There-
fore, it need not be a matter of sur-
prise if our balance of payment has
not been favourable on some occasions
in the past. But thanks to the rational
policy followed by our Government,
our balance of payment position has
improved well. But I would like to say
that in the matter of imports and ex-
ports, we should follow that line which
might be helpful in reconstructing
the country’s economy and providing
means of purchasing power to the
people. The policy of import and ex-
port need not be guided merely by the
idea of adjusting the temporary dis-
equilibrium in the balance of payment,
but it should follow a well considered
policy that might be helpful towards
the programme of national develop-
ment of our country.

"Now, I would like to say a word
about an industry which has been of
some interest to me—I mean the jute
industry. ¥ou know, Sir, jute is one
of the best organised industries of our
country. It has fixed and working capi-
tal taken together about Rs. 65.85
crores invested in itself. So far as
labour is concerned, I think about
3,06,000 labourers are employed every
day in this industry. But this industry
is facing a crisis today, because, I
think, of the complacent attitude of our
Government.

Jute has a romance of its gwn. It
has weathered many a storm in the
past and has moved from crisis to
crisis, but today I feel it is faced with~
an unprecedented crisis, and if the
State does not come forward and inter-
vene actively, it may not be able to
survive. Jute like cotton has two as-

Pects: manufacturing and agricultural.
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If we ignore the agricultural side of it,
the manufacturing side is bound to
suffer. What is the condition of the
agricultural side today? Today the
prices of raw jute are hardly suffici-
ent to meet even 50 per cent. of the
cost of production. I think the prices
of raw jute are patently uneconomic
and unremunerative for the growers.
The result is that there is a huge glut
in ‘the jute markets of the country, es-
pecially in my partof the country—
Bihar. Therefore, I feel that something
has got to be done to improve the situ-
ation. Jute has been brought to this
position, not only because of interna-
tiona] forces, but also because of some
part played by the industrialists of
this country. I think the industrialists
in pursuit of earning inflated protits
have ruined our foreign market. It is
because of the high prices of our gun-
nies and other jute goods that we
have lost markets like U.S.A.,, Argen-
tina and even Australia which has
turned to bulk handling, since the
packing materials proved to be too
costly to them.

These industrialists preferred to
make purchases of Pakistan jute at
comparatively higher cost and not the
indigenous produce. The result of it
has been that the growers are suffering
greatly. I would also like to say that
Government also has not been fair to
the case of the growers. A suspicion
has arisen in the minds of the grow-
ers that Government care more for the
cause of the industrialists than for the
growers. That suspicion has been deep-
ened by the fact that Government have
made repeated attempts to import more
and more of jute from Pakistan. I think
the coming year for jute is not very
good. Government need not depend
upon the agreements that they have
made with Pakistan. You know, Sir,
for Pakistan it is more a political com-
modity than anything else. Besides
this there have been soime .mms go;ng
into operation in some foreign countri-
es. Yxc):x know, Sir, in Pakistan, Phili-
ppines, South Africa and Brazil, some
jute mills have already gone into oper-
ation and one or two mills are going
to be set up in Egypt under &dvice of
the Jute Board of Pakistan. Sesides
this all the coutinental mills have
been modernised and expanded to low-
er the cost of production. Now, you
can well imagine the struggle that we
have in store. Therefore, it is necessary
that the cost of production of jute
should be brought down. How can you
bring it down? I think modernisation
is the only way to bring down the cost
of production. I know modernisation
will mean some additional investment.
But the efficiency achieved by moderni-
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sation will balance the cost. Therefore I
would appeal to the Government to
request the industrialists to come for-
ward and invest about Bs. 40 crores
or Rs, 45 crores to save this industry.
In an‘industry in which about Rs. 68
crores are already invested, the in-
dustrialists should be able to come
forward‘?ﬁd' save it from -total ruin.

I would request Government to ‘do
something to improve the situation. I
know in an jndustry like jute nothing
can be done in the interest of -the
narrow copsideration of only growers
or traders. A commercial crop like jute
has to sink'dfnd swim with the ‘forces
of international trade. But something
can be done to improve the present situ-

ation. Therefore, 1 would like to sug--

gest. two or three ‘measurss. Firstly, 1

wotld suggest that it-is high time that-

the Gpvernment should adopt the poli-
cy. o ,§tate—trading in' jute—at both
internal “as well as external levels.
State tfading in jute will not only in-
tercept the excessive high profits earn-
ed by the exporters, but will also eli-
minate the huge profits earned by a
long chain of middlemen, the balers,
stockists, dealers, shippers, etc. State-
trading in.julg, will guarantee ‘due
share to the legitimate claims of :the
growers. I am convinced of the fact
that State trading during the last five
years.would have not only saved the
jute industry from meeting the present
catastrophe,..but, wauld,-also have ear-
ned a lot for our State'exc¢hequer.

Serondly, I would suggest that mini-
mum priees for jute should be. fixed.
I willy say -minimum prices for com-
mercial preduetsrlike jute is not a new
phenomgnon in the, industrial or com-
mercial- palicy of modern Governments.
The United Kingdom had to do. it in
the case ofsiren and .coal. I. would,
therefore, like that a minimum price
of jute should be:fixed and if neces-
sary prices of jute. -should be subsi-
dised by the Government. Without
going far off in- Indig ;itself in August,
1939 andxMay, 1940, ;,minimum price
for jute was fixed: the Bengal Govern-
ment on:itssown account had .made
purchade ofclarge quantities of jute
in an endeavour to support a falling
market. I sugggst that this should be
done, . .

‘The third step J.would suggest is
that, adequate  market_for, jute' must be
found out. Tﬂis new agreement with
Pakistan is going to hit hard the indi-
gengys: growers. ,_-faif..'-tb, understand
what, has made this Governmient to ac-
cept ,this proposal. I understand that

at the.present. rate, of ~working our
wmills..gan consurge; about.’ .57. 'lakhs
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bales of jute. And the indigenous pro-
duction is estimated to be about 48
lakh bales. Therefore, we stand in need
of nine to ten lakh bales. But why
have Government decided to import as
much as 18 to 25 lakh bales from Pak-
istan? The effect of it wil]l be only that
indigenous production will suffer. I
the indigenous production suffers, all
calculations made by the Planning
Commission to have 55.1 lakh bales of
jute from indigenous production by
1955-56 must fail. You know, Sir, in
agricultural planning price policy is
a dominating factor. And a commercial
produce like jute is highly sensitive
to changes in demand curves. There-
fore,'if the Government are at all seri-
ous to implement the plan in this
sphere they should do something to
guarantee remunerative prices to the
jute grower.

‘Lastly, jute growers are today en-
tertaining an idea that the Govern-
ment cater more for the cause of the
industrialists than for that of the grow-
ers. I think that is indeed a very sad
commentary on the policy of a popu-
lar Government. I, therefore, suggest
that something should be done to im-
prove the lot of the jute growers.

Finally, I would like to say that in
respect of an industry like jute if we
want to arhieve appreciable results,
some long-term planning  is necesary
and not mere palliatives. The coming
decade in respect of the jute industry
is ‘going to be much more eventful than
of any years after.1855. I would, there-
fore, suggest to the Government that
minimum prices for jute should be
fixed, State-trading should be adopt-
ed, and adequate demand for indigen-
ous jute must be found out.

Shri Raghavadhari - (Penukonda): I
rise :to. participate in this debate not
with muck of enthusiasm; for I find
that while I had occasion to observe
last year exactly on the working of
this Ministry, particularly, with re-
gard to small-scale and village indus-
tries, I did elicit by way of reply from
the hon. Minister that it was the policy
of the Government to give priority and
encourage the very things, and I was
happy to have that assurance then;
many months have passed and another
year’s budget has come and what we
find between that day and today is
on&l{’ that the old' Boards have been
mutilated or converted into some other
Boards. That is one thing. One has
come into existence in November, 1952
and another in February, 1953. Beyond
that it does not appear really.to have
turned out much. What really damps
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one’s enthusiasm is the fact that Gov-
ernment spokesmen—and I am refer-
ring to some observations made by the
Prime Minister himself in opening that
new Board that was constituted—
themselves do not appear to be perfect-
ly convinced that these small-scale in-
dustries have really a future economi-
cally. Their argument is: it hag no in-
herent strength (which means in other
words that the people will not pur-
chase); it is inferior in quality; there
are so many difficulties in the way,
‘therefore what is the use of you, peo-

ple blaming the Government? They

even feel irritated when a criticism is
made that much activity is not seen
in this respect. But it is described hy
them as the “righteous indignation”
of the people, or something like “hat.
Those who are interested in the count-
1y’s welfare or, we might evén put it,
in the wealth of the nation, should
certainly be interested in the place that
small-scale industries have really re-
<eived in the economy of thig country.
No doubt tkere is this lip sympathy.
And the policy also is to be saying “we
are going to encourage them”. But
‘what is the shape that this encourage-
‘ment hag taken? It does not appear
to me to be born out of the conviction
or a feeling of urgency that the Govern-
ment must pursue this thing with' vi-
gour. It is being done, there is a show
of its being done; I see that a Bill is
being introduced and all that. I do not
say that there is absolutely no activity
seen; but the problem is, it is not
showing itself in action. I would con-
fine myself only to this aspect of it.

There has been a fairly big claim
made that production. hag increased in
many branches of the industry. I am
not disputing the fact that there has
‘been increase in production. But the
question which concerns the ordinary’s
Tepresentative of the rural population
is: to what extent hag this increased
production really benefited the aver-
age man in. the village? Let us take
the increased production in textiles it-
self. Has it really made the ordinary
ryot or the villager purchase one more
spare set of clothing? Has he really
been found to be using more of these
things? No doubt it has produced this
result—and I congratulate the hon.
Minister—that in the urban areas and
the towns it has avoided the people
standing in queues, the scramble for
some little cloth, corruption, control
etc. It has of course resultéd in that.
But it has not really added to the poor
man’s benefit. I understand—I' am not
quite sure—and my own impression is
that after this increased production, a
yard of cloth is not less costly than what
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it was before. In fact it has gone up
in price. Therefore there is not much
happiness or s#tisfaction for those
who represent the people, by this im-
creased production.

Therefore my earnest appeal to the
hon. Minister and the Department is:
kindly give a little. more serioug atten-
tion to this matter,.an attenion that
is born out of some oonviction that

- something must really be done for this

rather than satisfy yourself “I have
dqne something, I expect to do some-
thing” and so on. I would only zdd
that -when one sees it is the Congress
!:hat is in power, not in one State but
in almost every State and at.the. Cen-
tre, this is a matter of disappointment.
Of course I realise that it is.the res-
ponsibility of the States and the hon.
Minister might say “The responsibility
entirely is not mine”. But. he can- cer-
tainly control and direct the whole
functioning of it. When we find that
the Congress which is wedded. to this
policy of encouragement of village in-
dustries, has not actively or vigorously
applied_ itself to this matter, it is dis-
appointing. ' . [

When a few years ago, this Govern-
ment came intp power and Mr. Raja-
ggpalaqhari happened to be the Tridust-
ries Minister here, there was-a big agi-
tation about importing and increasing
the number of spindles in the textile
industry. The Madras Government
headed by Mr. Prakasam wanted to
prevent this multiplication of capita-
list-conceritrated  production of tex- -
tiles and wanted self-sufficiency in
Khaddar and handloom_production. In
fact there was a’ great agitdtion fn the
Press. Naturally the capitalists were
interested in the thing. The result was
the ' spindles’ ‘were imported,.and Sri
Prakasam’s intentions were set at riou-
ght even by such a revered Congress-
man_as Mr. Rajagopalachari. And now
Mr. Rajagopalachari is in charge of the
Madras Government. He now finds that
all the claim about this increased pro-
duction of textiles has really brought
ruin to thousands and thousands of
families of handloom weavers. And
now ghe same gentleman says: we will
examine the quéstion of reservation
of some.portions of cloth production to
the handloom weavers. I am glad that
ultimately .the present Minister for
Commerce and Industry has agreed to
that in principle. But before his con-
sent and his action came, there was
such a lot of criticism about it, and

_about its being “an ill-conceived reme-

dy”. Of course that gentleman, namely
Mr.:Rajagopalachari, when' he was the
Industries - Minister here' “well con-
ceived” that spindles must be imported



3637 Demands for Grants

[Shri Raghavachari] .

and forced it on the country. But now
when the same gehtleman says that
the handloom industry must get reser-
vation, this gentleman here, i.e. Shri T.
T. Krishnamachari says “no”. It simply
resolves into this. It is not the funda-
mental principles on which the Govern-
ment and the political party and the
interest of the country is really }aased
but some other extraneous considera-
.tions. Therefore, my only reguest to
the Minister is “You please examine”.
I have not hesitated to mention this
again and again. Please examine how
the country similarly situated _ like
ours, Japan, has tackled this problem.
It has decentralised all industries. I
read in the Industries Journal of this
March that a delegation went o Japan.
They saw a firm with small spinning
mills of ten spindles costing Rs. 1500
which can produce two pounds of yarn
upto 20 counts with eight hours of
labour. We have plenty of electricity
and such machines can be imported.
Why not we manufacture them on a
large scale and ask every village to
work on it? We have plenty of electri-
city. Still, why this concentration?
Why this capitalism and thig kmd'ot
fight between large scale production
of textiles and handloom _industry?
Why should we kill the small scale in-
dustries? That is one thing. There are
certain other machines with 120 spin-
dleg costing Rs. 25,000. These machines
can be spread over the country and
all this misery can be avoided. Not
only that. Recently I had read some
report which a delegation from _the
Bombay Government had submitted
in four volumes in 1952. There, they
have detailed their experiences and
what they found in Japan; and finally
they have made a number of sugges-
tions. I am referring to them so that
the hon. Minister may kindly draw the
attention of the Board. Here I wish to
read one sentence—

“Japan has planned and acted
in a way which approximates to
the teachings of Gandhiji more
than in the way in which India has
planned and acted.”

My earnest appeal to the Minister
is this. Examine the position of preser-
ving all kinds of industries, particu-
larly in the village parts, connected
with processing of food. . p_roductx_on
by thig kind of small scale industries
and save the country from the great
trouble of unemployment and also in-
crease its purchasing power.

' Shwi Heda (Nizamabad): The activi-
ties of this Department, namely Com-
merce and Industry are so wide that
I think the success or otherwise of the
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Five Year Plan wil] largely depend
upon the activities of this Department.
There is a welcome change now from
what they have done in the last year.
That change, as the previous speaker
just now referred, may be due tp the
after-effects of the elections. In elec-
tions we, the Congressmen fought on
certain principles and those principles
were embodied in our manifestg and
one of the principles was that unem-
ployment, particularly in the small-
scale industries should be avoided. I
think Government has taken very
strong though apparently small steps.
The other day, a prominent Member
of this House, Shri S. N. Agarwal,
stressed upon the aspects of unemploy-
ment and I think the most pertinent
aspect of this unemployment is that un-
employment in India, like its popula-
tion, is scattered all over the country.
Therefore, if we want to find a reme-
dy, we cannot, as they have done in
the West, collect the population in one
place where some big machines and
factories are built and give them em-
ployment. We will have to devise some
ways and means by which we can take
the employment to the huts and cot-
tages in the five lakhs of villages of
India and with that view Gandhiji had
rightly stressed upon spinning. Hand
spinning is the only industry—if it is
not the only industry, at least I think
everybody will agree that it is the
most important industry—that can
reach every village, every hut and
every unemplgyed. Even a somewhat
sickly person can earn something
through it. There is the protection and
encouragement given to Khadi and
handloom goods by the levy of cess of
three pies. Of course, Mr. Tulsidas
complained that the cess wag levied
even before the Act wag passed. I think
it was done quite correctly because the
results of the electionsg were clearly in
this direction and they show that the
people support the Congress view that
Khadi and other cottage industries
should be given full protection and en-
couragement. It was a necessity and
the Government have taken the right
step.

Apart from this, we also see a wel~
come change in the budget grants that
this Ministry have asked for. In 1949-
50, Rs. six lakhs was the budget
grant; in 1950-51, it was Rs. 146 lakhs;
in 1951-52, it was Rs. 17 lakhs; in 1952-
53, it was Rs. 18 lakhs and in this year
it is Rs. 100 lakhs. This is extra to the
amount that we-are to collect through:
the cess and my own calculation is that
through the cess we will collect about

Rs. eight crores. It may be even Rs:
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ten crores if the production is as good
or greater than last year. About Rs.
eleven crores are thus being set apart
tor the encouragement of small scale
industries. In this regard, I bhave a
few suggestions to offer to the Minis-
try. Firstly, we hear criticism from
those who speak in the name of the
people but they are after industriali-
sation and mechanisation and therefore
they will not favour the idea of en-
couraging Khadi. The other jg the mill-
owners. In- their own interests they
will raise a hue and cry that their in-
terests will be jeopardised. Without
being influenced by such criticism, I
wish Government goes ahead and
solves the problem of unemployment.

The next thing to do is to encourage
small machines which could be used
by one labourer and through them he
can earn his own livelihood. The
machines may employ two or three
persons so that a family unit can work
with these machines. Such machines
can be found out and if we feel that
large scale industries, particularly big
1actories come in the way to compete
adversely with such small machines,
1 think protection to these small ma-
cnines should be given. After gaining
some experience and improvement in
these small machines, I am quite sure
that, as is happening in Japan, tkey
will compete quite favourably with the
big machines and then protection can
be taken away. Take for example the
manufacture of small nails, screws,
nuts and bolts. All these things need
not be manufactured by the big
machines. Even the big factories that
manufacture automobiles, cycles, eic.
should also purchase these small items
from these small machine holders.

Now, I come to one problem that
had been uppermost in my mind: that
is about the fluctuation of the prices
that takeg place in the course af the
year. What happens is this. We say
that ours is an agricultural economy
and rightly the Five Year Plan has
stressed upon agricultural production
and all the stress it has laid is on the
agricultura] production. In spite of all
this, we have not controlled the factor
of price fluctuation of agricultural pro-
duce, particularly of the cash crops.
About jute, so many hon. Members
here have raised their voice and 1
join with them. I think, not only in
regard to jute, but in regard to all
cash crops, we should adopt- a policy
similar to the one adopted or proposed
so far ag cotton is concerned. In the
case of cotton we have fixed a floor as
well as a ceiling price. Some such
thing should be done so far as all
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" cash crops are concerned. Let the agri-

culturist know what price he is going.
to get. When he calculates the price,.
he will include the cost of production -
and only if it is profitable he will pro-
duce: otherwise not. It is not good that .
the poor agriculturist on whose work
the entire economy of the nation so-
muck depends, should be allowed to-
look at his fate after he has put in his
money, labour and produced something.
The cases of jute at the moment and.
the case of cotton a few months be~
fore, are pointers in this direction.
What we have done in the (ase of
coffee, or something similar, we shouid
do in the case of all cashk crops. One
day or the other, I hope the Govern-
ment will have to undertake State-—
trading. Even now, I think it would be-
much better to adopt this policy. Let
them think over and prepare a-
scheme that all the cash crops that are:
produced by the agriculturists will be-
purchased by hone but the Govern~
ment alone, and that the Government.
will either supply, after the process—
ing is done, to the manufacturers or
give it to the factories where the pro-
cessing is done, and after that, tkey
will give it to the manufacturers. The:
result will be that half a dozen inter—
mediaries will be shut out and the pro--
fits that would go into their pockets:
will be saved for the producers ag well.
as the consumers. Therefore, in the in~
terests of the consumers and producers,.
I wish that the Government does some--
thing on these lines.

[MR. DEPUTY-SPEAKER in the Chair)

I quite agree with my hon. friend
who hag just raised the point that so-
far as our export market is concerned,.
we were not able to make a steady:
development. It could have been deve-
loped. The last few years were so«
favourable to us. But, unfortunately;
the capitalist class did not look to-
the national interest. Each of them
not as a class, but every individual,
looked to his own interest and the re-
sult was they spoiled or rather killed:
the export market. Therefore, it is-
high time that the Government takes
a decision that in regard to some im+
portant items of export and import in
which there is a great margin of pro-
fit there will be State-trading. Thereby,
Government will not only save some
money but also stabilise the price-
factor.

Lastly, I would like to refer to une
pbint. Though it does not directly con-
eern the affairs of this Ministry, as,
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all along. I had taken an interest in it,
I would like to refer to that. I con-
. gratulate the Government, and parti-
cularly the Finance Minister for ac-
cepting the recommendation of the
Income-tax Investigation Commission,
namely, that the losses on speculation
~will not be off-set against genuine or
. ordinary profits. I think this is a step
in the right direction. Though there is
some agitation against it, if we have
to curb and suppress speculation with-
.out touching the genuine forward mar-
ket, I think this is a step in the right
direction. Not only that. The Govern-
merit may go ahead and deal with this
matter in the same way as it has deait
with the speculative losses ‘and profits
in the cross-words and square words.
' That means, the losses will not be ad-
_justed against profits, and all profits
will be taxed. I think, if some-such
-policy is adopted, speculatien wil] be
“curbed. In the free economy that we
have chosen for ourselves, only 1if it is
rid of speculation, then and then alone
will the vigour of private enterprise
grow to the right height and thereby
the nation’ will benefit.

- Shri ‘G. D: Somani (Nagaur-Pali):
_At the outset, I would like to congra-
-tulate and compliment the hon. Min-
_ister for the very realistic way in which

he has handled the affairs of his Minis-
try, although I know that any compli-
ment from me is going to be embarrass-
ing to him, especially when I see my
friends to my right.

When the hon. Minister took charge
last_year, the various industries were
suffering from the after-effects of a
serious slump that had set in in Fébru-
ary, March, last year and there was
a genuine apprehension that there
-would be a serious set-back in indus-
-trial production all round. It is there-
fore a matter of gratification that due
to the various measures which his Min-
istry took, and also due to certain other
favourable factors, not only has there
been no set-back, but the industrial
production of the country has shown a
remarkable rise. The index of indus-
trial production - is - shown as. 1278,
which ig perhaps the highest éver re-
.corded after the war. I would only
like to draw the attention of the hon.
Minister that this remarkable rise in
production should not make his Minis-
-try in any way complacent, because,
~-there are varioug factors which, 1f not
- properly, handled would result in _our
not only not being able to expand or
-snaintain the production that we reach-
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ed in the last year, but easily losing
the ground that we have gained.

I have a long list of grievances, and
genuine difficulties of the various in-
dustn_es; but during the short time a%
my Q1sposal, ‘T will confine myself to a
few important aspects of these pro-
blems. T would first start with the
textile industry. The production ir the
textile industry, of course, has been a
record one, having been 4600 million
yards in the last year. With the rise
in production #nd the emergence of a
buyers’ market, the varioug relaxations
that this Ministry announced in the
last year have also helped the proper
distribution as well as the proper func-
tioning of this industry. But, still,
gherejre certain matters which require
immediate attention. I would specially
refer to thé control on production
which is not absolutely justified in the
light of the present situation. @When
the Government have no résponsibility
for distribution. it is only fair and
equitable that the industry should be
at liberty to manufacture the goods
that they by their own experience think
will be to the taste of the consumer.
There is absolutely no justification for
continuing the controls of various kinds
on production.

I would briefly refer to the excise
duties. The Bill about Khadi cess, of
course, may -be coming today and I
may have something to say on that also.
Firstly, I. would like to draw the atten-
tion of tke hon. Minister to the trem-
endous increase -in -the excise duties
that hag been brought about in the fine
qualities by the Finance Minister at the
time of the last Budget. I know this
matter concerns the Ministry of Fin-
ance. But, as the custodian of the
interests of industry, I think it is his
moral responsibility to draw the atten-
tion of the Finance Minister to the 100
per cent. increase which" has been
brought about in the excise duties, It
has really acted as a great set-back in
the distribution of fine goods. I am
really afraid, if there is no revision of
this heavy excise duty, the Fine trade
is likely to suffer heavily. At a time
when there ig still acute shortage of
Indian cotton,-it is 'going to have
adverse repercussions on production as
also froni the consumets point cf view,
several sorts which are meant for the
poor and middle sections of the com-
munity are also going to be hit very
hard if this duty is not revised. '

4 P -

Coming to the question..of. exports,
I would like to draw the attention .of
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the hon. Minister to what had happen-
ed at the Buxton Conference where
all the aspects of the international
textile trade were reviewed some time
last year. He is, of course, aware of
the situation as it prevails in the inter-
national textile market. The .-interna-
tional textile trade is sinking, and
foreign countries are competing more
and more heavily for the small market
that exists for the textile trade. At
this stage, I very much appreciate the
action taken by-thé Government in
réadjustinig the export duties on coarse
and ‘medium varieties early this year.
That alone will not solve the oroblem.
There are also a few other :points
which, somehow or other, have not yet
been solved, and in this connection, I
would specially like to refer to the
rebates on export of fine and superfine
varieties which, on principle, has been
accepted by the Ministry, but about
which we are told there is some sort of
legal or technical hitch. At a time
when the internal market must be
catered for first in- respect f both
coarse and medium varieties. Govern-
ment should do everything possible to
encourage the export of fine and super-
fine varieties, and there is no reason
why this rebate on import of foreign
cotton should not be given to ercour-
age export of fine and superfine varie-
ties instead of coarse and - medium
varieties which are being exported in
large quantities now.-

Then, there are one or two cther
minor points about which representa-
tions have been made from time - to
time, but what I am anxious is this,
that the export trade is becoming more
and more difficult, and unless the Min-
istry is ever vigilant and takes prompt
measures to solve the various problems
with which the industry is faced in
catering to the export market, we shall
not be able to hold our position which
has been built at such a heavy cost
during the last few years.

Coming to the rehabilitation pro-
blems of the industry, I am rather sur-
prised that the-only casual reference
in the booklet that has been :zirculated
is that this matter is before the Central
Advisory Council on Industries. This
is really a very vital matter, and it
should not be tackled in such a leisure-
ly way. Everybody realizes the import-
ance of renovating the plant and
machinery of the industry, and unless
something is done at an early -date,
our whole economy might suffer. The
textile industry is made to contribute
so much for the rehabilitation of the
handloom industry. It is also made to
contribute so much for meeting the

4 APRIL 1953

.

Demands for Grants 3644

requirements of the general revenues .
of the country, but I do not under--
stand why this Ministry should not be
able to persuade the Ministry of Fi--
nance to allow the industry to retain.
a small portion of these heavy.excise
duties for its own rehabilitation which
does not in any way mean paying more :
dividends to share-helders-or to the-
Managing Agents, but the amount will
be exclusively used for renovating the -
plant and machinery. and will add so-
much fo the produetive capacity of
the industry.

Coming now to the question of ane
other important industry, i.e., cement,.
I do not understand how the cement .
industry has suddenly fallen from the
grace .of the hon. Minister. Certain.
price reduction have been announced.
in’ December and also recently, where-
by this Ministry has reduced the price-
of cement in view of the fall in ‘he-:
price of packing goods. I quite agree-
there is justification for this down-
ward revision, but I do not under--
stand why this Ministry should ignore-
the equally strong justification of the-
industry for getting increase in prices :
for the items which the Government
of India have themselves imposed upon
the industry. In this connection, I refer
to the drastic increase in coal freight
brought about by the Railway Miniss- -
ry, and to the various labour legisla- -
tions brought about by the Ministry
of Labour. Here, it does not require -
any sort of enquiry. The facts are
quite clear, and if the Government:
have reduced the price of cement in
view of the fall in the price of pack-
ing goods, certainly they have pot a
clear case to raise the price in view
of the additional burdens that have-
been imposed by the Government De-
partments themselves. This policy of”
forcing a reduction on a certain count,
and not calculating the increase to-
which the industry is entitled, certain--
ly places the industry in a very awk-
ward - position.

I need not draw the attention of the -
hon. Minister. to the remarkable achie--
vement of the cement industry. Pro-
duction of cement was only 1.5 million
tons in 1948. We had 3.5 million tons -
last year, and we might have even
four million tons this year or next-
year. The increase in the price of ce- -
ment has also been very small ¢om-
pared to various other commodities, -
and therefore, I do not see the slight- -
est -justification for ignoring this claim
of the cement industry. Although the-
matter has been .referred to the Tariff
Commission, an obvious item of in--
crease brought about by Government:
action itself should have either beenr
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~decided by the Ministry, or at least,
the Tariff Commission should have
- been asked by the Government to
. 8lve some interim recommendations to
the Ministry.

Only one point more, and that is
..about State-trading about which we
-have heard a lot, and some Committee
-is also sitting I may, in this connec-
« tion, refer to the report of the Public
Accounts Committee about the Japa-
znese cloth deal which makes it clear
-that even if some ordinary care had
“been taken by the officials concerned
in that deal, the valueable amount of
ZRs. 55 lakhs could have been saved. I
‘would only draw the attention of the
hon. Minister to the fact that while
~extending the scope of State-trading or
- while extending the scope of taking in-
- dustrial units into control, he should
“learn a lesson. When the Ministry’s
hands are too full, and when even or-
~dinary care is not exercised in certain
-vital matters, will it not be taking too
much of risk to go on extending the
-scope of State-trading?

Shri Jayaraman (Tindivanam-Reser-
ved—Sch. Castes): I have to point out
~to the Minister for Commerce and In-
-dustry the difficulties we are experi-
~-encing in the commercial ard industri-
a]l world during the last four or five
- years. .

Firstly, it is essential that our ex-
7 port trade should be increased. By in-
+ creasing more, wWe can obtain foreign

. exchange. Moreover, many of the cum-

mercial crops are now experiencing a
* bad time. Today, the prices of many
-.of our export goods have fallen down
« considerably. Some of them have fal-

len down by 30 per cent. as in the case
~of hides and skins trade which is the
" largest trade in Asia. In the interna-
- tional export trade, India’s share in
- tanned hides and skins, known as
" East India Kips, is larger than any
-~ other country in the world. Large num-

ber of tanneries are concentrated in
. South India, and about 50,000 Sche-

-duled Castes workers are employed in
- this industry in Madras State alcne.

It is well known that in Madras there

has been a great depression in the hides

and skins trade. Due to past neglect,
-'we have not been able to strengthen

the position of these traders. Even to-
< day. the trade takes place in these com-
- modities under a mango tree in Mad-
- ras. This tanning industry is being car-
- ried on in our country from Rig Vedic
- times more or less in the same method
:.and unorganised. .In timeg of -brisk

trade, a number of small tanneries
-:spring into life, and cease to exist
-:during the slumps. This kind of irregu-

larity places the labourers in a pre-
carioug position. They are forced to be
idle for a number of days every year.
These workers are a special class of
workers who do not and cannot find
alternative employment. At present,
they are in the lowest rung of society
as well as employment. The persis-
tence of acute competition prevents the
tanners from studying the problems of
this industry in a liberal spirit and
from devising measures for stabilisa-

‘tion of the working conditiong and

promotion @f the interests of this in-

dustry.

There is no big exchange in which
the hides and skins might be stored
and trade ‘can be developed by
reliable intermedia. The standerdi-
sation of hides and sking is important,
but more important than standardi-
sation is their need ‘o develop
and exchange market as in Bombay
where cotton is exchanged and the
small producer also benefits. During
the last war, a great boom in this
trade took place and a good propor-
tion of the accumulated sterling bal-
ance was due to the prosperity of this
trade. But, after the war, -certain
States took it into their heads to kill
this trade by banning slaughter of
cattle. Now, I am all in favour of pre-
servation of cattle, but the legislation
that has been passed, apart from flat-
tering the religious sentiments of a
group, hag actually not promoted any-
thing like an increase in the quality of
the cattle. It is well known that trade
of slaughtered cattle sking is -about
15 times more in value than dead
cattle skins.

The traders are today suffering not
only from general fal] in price, but
also shortage of raw material. We
have to import raw material from
Pakistan to ensure an adequate supply. .
Transport facilities that is wagons with
wooden floorings should be provided
without delay, since the hides and
skins in the raw stage are easily per-
ishable, and transport by ships causes
considerable delay. Steps should . be
taken to have large-scale plantations
of wattle plants, in our country to make
us self-sufficient, and also to reduce
imports from East Africa which is
costly. To expand the market-for our
country, special officers may be ap-
pointed in our embassies, one in the
continent, and one in the U.S.A. As
these skins are sold in auction-selling
in the UK. and the prices are mot
steady and the fluctuations in the rates
are abnormal. If the auctiong are held
in India, the buyers and sellers can
meet directly and fix their deals, and
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there will be no speculation, and the
tanners need not have to gamble and
try their luck. Government should
make finance available to these tan-
ners, through some fimancial rorpora-
tions on security basis or stock-in-
trade, for the development of this in-
dustry. More co-operative tanning
should be encouraged.

I would like to say a few words
about the cottage-scale manufacturers
of matches. Sattur, Sivakasi and Ram-
nad in Tamilnad are the main centres
of these industries. They produce about
40 per cent. of our needs, and they pro-
vide work to a large number of work-
ers, and contribute about Rs. two
<crores to the Central excise, and thus
play an important part in our rational
economy. Qut of 126 factories in Tami-
Inad, 31 factories have been closed. and
}}w remaining 95 are struggling hard
or their existence, competing with big
firms. The many restrictions imposed
by the British Government to safe-
guard the interests of their own big
firms in this country ‘still continue.
‘There are too many licences to be cb-
tained,—to buy. to keep and to trans-
port and use Potassium chlorate and
sulphur. I hope the Government will
reconsider the position and revise the
regulations which are quite unneces-
sary during peace time. A factory may
be opened for the manufacture of Po-
- tassium chlorate so as to make us self-
sufficient. A large quantity of match-
wood may be imported from the Anda-
mans, so as to meet our demands. The
excise duty may be reduced on the ex-
ported goods, in order to encourage
more exports and to enable the in-
dustry to compete in foreign markets.
The present system of rebate of annas
two in the case .of small factories pro-
ducing not more than 100 gross on
daily basis may be revised as 30000
gross per vear on snnual basis. Trans-
port facilities should be provided to
them so as to make them easily rcll
the business without much financial
difficulties. Placing this item in the

VHI clasg instead of in the XIV class™

in charging rcilway freight may be
more advantageous for the develop-
ment of this industry.

As regards the handloom industry.

it is in a bad way. Up to the present,
no clear indication has been given as
to the manner in which we sare going
to give them a stable market. Many of
the old handloom weaverg who export-
ed goods to Burma, East . Africa and
Pakistan have lost their markets, and
it is difficult for them to take to new
trades. There are about 25 lakhs of
handloom weavers in our country, cut
of whom at least about six lakhs are
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specialists in export articles. They are
starving, and some of them are migrat-
ing from place to place with their
families, actually begging. Until now,
nothing has been done tangibly by the
Centre to improve their lot. The Mad-
ras handkerchief hag fallen consider-
ably in value and quantity. Of coarse,
the Government may say that each
country desires to become self-sufficient,
and therefore we have lost a good por-
tion of our market. But that is only a
poor consolation to the poor handloom
weavers. Either we must develop a
taste in India for these goods, or we
must have a new export promotion
drive, for the purpose of making these
goods saleable.

In India, if the market is to be de-
veloped, it is not enough to advertise
on a large scale the value of the goods,
to the consumer. It is essential that we
should have reservation for certain
types of handloom products on certain
well-defined principles. There is no
use of giving them reservation on a
temporary basis, as the Government
re-
newed after a limited period. The prin-
ciples can be worked out quickly. and
should be worked out quickly by the
Development Wing of the Ministry
of Commerce and Industry.

There is one matter to which I should
like to make a special reference. We
cannot afford to be absolutely self-
sufficient in all commodities. The goal
for self-sufficiency has led our Govern-
ment to sacrifice quality for quantity.
That is the grave problem in the case
of tea. While the quantity of tea grown
has increased phenominally, the quali-
ty exported has diminished appreciab-
ly. It was only last year that the Min-
ister of Commerce and Industry de-
cided to constitute a committee for the
purpose of examining the problems
of the tea industry. If we do not exa-
mine the quality of tea exported. then
the prices fetched by our tea will also
still further, and we may also lose the
market for tea. and our competitors
like Indonesia and Ceylon would take
away a good portion of our foreign
markets.

Mr. Deputy-Speaker: I am afraid the
hon. Member has to conclude his
speech now.

Shri Jayaraman: One minute more,
Sir.

The same is the case with raw jute,
where quality has been sacrificed to
subserve quantity. We have obtained
breathing space for another three or
four years, during which we can by
rationalisation of the raw jute growing
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industry improve the quality. I appeal
to the hon. Minister not to assume that
the jute problem is "a simple one. I
would request the hon. Minister to ap-
point a technical committee consisting
of gxperts in the jute trade, to suggest
ways .and means to improve the quali-
ty of jute. If that is not done, we will
losde our jute markets even within
India.

Shri T. T. Krishnamachari: We have
had 23 speakers speaking on these de-
mands with the exception of my hon.
colleague, ‘and I must admit that the
House has been extraordinarily fair
and generous to my Ministry. I accept
the words that fell out of the mouths
of the hon. Members of appreciation of
the difficulties that the Ministry had
to face, and also the words of commen-
dation that they were pleased to bes-
tow on the Ministry. I do not feel that
it is in any sense due either to the
diligence of my colleague and myself,
or to any extraordinary abilities that
we possess. To a very large extent, it
has been due to the very hard work
put in by the officers and men belong-
ing to the Ministry, who, I am proud
to say, have responded to the changed
circumstances in a manner which is
heartening.

I have been an old figure in this
House, as it is more than a decade
since I came here. I knew all the time,
that when the debate for Commerce
and Industry Ministry—separate ag it
was in those days, or at any rate, for
a time—came before the House, the
Ministers concerned had a very hard
time. I am aware that out of the very
many predecessors that I have had in
this office, two people who have been
good friends of mine, better men than
myself in every respect, have had
really very difficult times. I refer to my
hon. friends Mr. K. C. Neogy and Mr.
Shri Prakasa. As men, they are far
superior either to me or to my colleague.
But the difficulties they had to face were
such that the Ministry was always ex-
posed to a lot of criticism, ridicule and
even contempt, so much so that the
Ministry of Commerce has been a
Waterloo of reputations. Perhaps my
colleague and myself are very lucky,
perhaps we have been born under
better stars than my illustrious pre-
decessors. And we have been treated
rather gently; even where criticism
was due, the criticism wadg made,
‘and with rare exceptions, with some
consideration and with a  touch of
gentleness. -

I must admit that I was rather
toucked by the words of my hon.
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friend opposite, Shri Tridib Kumar
Chaudhuri, who did not approve . of

- what we did but nevertheless imported

a personal touch into - his remarks
whick takes away the edge of all criti-
cism. I think this time both the op-
position and this side 'of the = House
have treated the Government and my
Ministry in particular with a generous-
ness for which I cannot but be grate-
ful. ’

To go to the details of these discus-

- sions, I shall first take the speech of

my hon. friend, who is not here, Shri
Tulsidas Kilachand. He made certain
valuable suggestions and I recognise in
the criticism that he administered to-
us, I value particularly what he said
in regard to the Tariff Commission. I
also understand that he based his cri-
ticism on the recommendations of the
Fiscal Commission. But in adjudging
the work of the Tariff Commission,
hon. Members in this House have to
take into account two considerations.
One is: what will be the cost to Govern-
ment if each branch of Government or
a Board attached to Government is to
have its own technical organisation?
That is desirable and it is as it should
be, but the cost factor is very impor-
tant. Another factor, I think, which he
ignored for the time being wag that the
Tariff Commission come into being in
1952 with additional powers and res-
ponsibilities than were enjoyed by the
Tariff Board and it will take time for it
to develop into an organisation thatis
necessary for its work. Sp if we urge
on the Tariff Commission to expand
all of-a sudden without any apprecia-
tion of its work, well. I am afraid we
will be wasting money. It is true that
even though now the Tariff Commis-
sion has a lot of work to do, this work
will- grow as our industrialisation
grows. I have no doubt that the time
will come when all the recommenda-
tions made by the Fiscal Commission,
to which he has drawn the attention of
Government, will have to be imple-
mented as they relate to the Tariff
Commission. On one point I will agree
with him immediately—that on' the side
of the administration and also on the
costing side, the Tariff Commission has
to be strengthened. I-know at the pre-
sent moment two members of the cost-
ing section have left the Tariff Board
when they need more hands. It is ra-
ther difficult for us with our graded
salaries to retain good people that we
get. They leave because commercial
service offers them better opportunities
and better salaries. But on the ques-
tion of advisory staff, I am afraid these
bodies attached to Government will
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have to depend very largely on such
assistance as we can give them as
Government organisations can give
them—supported now and again by ad
hoc advisers like the one that we ap-
pointed for inquiring into the automo-
bile industry.

In this connection I am heartened by
the criticism levelled against the work
of the Ministry by my hon. friend, Mr.
Bansal, in respect of the Development
viing. He very rightly suggested that
while Government has in the Develop-
ment wing a band of enthusiastic and
technically competent young men, the
senior staff has got to be strengthened.
Here again this is a difficulty that I am
faced with every day, namely, with the
quotation of salaries that we are able
to offerIam not able to attract good
men, Commercial service is certainly far
more attractive. On 1600 to 1800 rupees
I cannot get a very competent engine-
er, nor a competent chemist. Well, this
is a matter which we are thinking of
and I do think that we will be able
to strengthen the Development wing
before long and if we develop this
wing, its services will be available not
merely to Government but to any other
body which the Government sets up
which needs technical advice.

Mr. Tulsidas Kilachand made various
suggestions and also drew our stten-
tion to the reports of the Import Con-
trol Investigation Committee. He also
made suggestions in regard to export
promotion. to the need for sending
delegations abroad sponsored by Go-
vernment and, above all, to the neces-
sity to obtain reciprocal treatment in
foreign countries—a point which indi-
rectly was touched upon by my hon.
friend, Dr. Ram Subhag Singh as well.
I can promise him that there is a great
deal of agreement between him and
myself and the Government on these
matters. The Government will cer-
tainly explore possibilities of improv-
ing the administration in these direc-
tions. ’

Incidentally I would like to refer to
the remarks—very pertinent remarks—
made by my hon. friend from Crangan-
nur, Mr. Achuthan, ahout the need for
publicity in foreign countries for our
goods. I recognise that in this matter
we are sadly lagging behind. We want
to do something in this direction but
it takes time to build up an organisa-
tion. At the present moment I am con-
cerned to see that we place our tea
propaganda on a firm footing and in
so doing, it ig the intention of Govern-
ment to associate a number of young
Indians who would be useful for other
purposes as well or on whom we can
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draw for other purposes later on. But
it is always difficult to make a begin-
ning in these matters.

My thanks particularly are due ‘o
my hon. friend, Shri Kanungo, from
Orissa who, I think, more or less anti-
cipated many of the criticisms put
forward by hon. Members in this
House. I would like to heavily under-
line three points that he made; that
is, that Government must have an in-
tegrated plan of production in all
spheres, that Government’s duty to
consumerg is paramount and, thirdly,
that international trade is a twoway
traffic and we cannot ignore the points
of view of our neighbour countries
who would not all the time import our
goods without our taking some goods
from them. I think, as I said before,
these points have answered many of
the criticisms, or rather taken away
the edge of much of the criticism
levelled by hon. Members on this side
as well as those on the other side.

I would also like to draw the atten-
tion of the House once again to the re-
markg that fell from my hon. friend
from Crangannur, Mr. Achuthan. He
rightly pointed out the conflict bet-
ween consumers and producers. In fact
this conflict extends over a much big-
ger area than what he indicated: for
instance, amongst various types of
producers—amongst themselves—and
amongst such producers and the trade,
between the industrialists and impor-
ters, between exporters and industria-
lists, and s6 on. These are practically
day to day occurrences in my Ministry.
I could mention an instance. Take the
wool trade. We produce about 60 mil-
lion lbs. of wool every year. And we
have also got a local industry, mainly
a carpet industry— apart from a ‘Kum-
bli’ industry—absorbing this wool. I
kave recently seen Press reports—
long oneg too—of speeches made by
President of Exporting associations
pointing out that after all the local
need is only five million lbs. and why
should not 55 million lbs. be freely ex-
ported? On the other hand, I have
heard from equally important associ-
ations from Mirzapur and Banaras—
the carpet manufacturers have said.
‘we consume practically all the wool
that is produced in this country; why
allow any exports at all’? It ig the
duty of Government to assess the local
needs, the needs of the indigenous in-
dustry. its surplus and arrive at their
export policy. And, if the views of one
sector only are voiced in this House,
as is often the case, it can be demon-
strated very successfully by the per-
son who voices those views that Go-
vernment are in a way acting against
the vital interests of this country. But,
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if ag my hon. friend, Shri Achuthan
puts it, the Government should attempt
to synthesise the claims of the various
sectors and adjudicate amongst them,
then Government will not be popular
with any section. If, as he very rightly
said, the Government are getting un-
popular with all sections, then they
are doing something right. I do hope in
all earnestness, thrat the public out-
side will accept the test that Shri Achu-
than has prescribed, to find out whether
the Government are doing the right
thing or not.

To come back again to the points
made by my hon. friend, Shri Kanun-
g0, an integrated policy of production
in all spheres thig is what we are try-
ing to pursue. In fact I recognise and
I think my colleagues in the Cabinet
also recognise, that within a measur-
able distance of time, industrialisation
will not solve all problems of unemp-
loyment.-We have to look to other ave-
nues. There is no point in looking at
the whole problem from a defeatist
angle and say, ‘whatever you do, you
cannot provide employment for a&ll,
you can provide employment only for
50 lakhs of people then do not do it
and do something else’. And that gives
rise to the plea of village self-suffici-
ency as being the main goal to be aim-
ed at. My hon. friend from Anantapur,
expressed surprise that the Prime Min-
ister should say publicly at the inaugu-
ration of the All India Khadi and
Village Industries Board that while he
recognised the validity of the claim for
support to be given to cottage and
village industries, he cannot at the
same time, neglect the problem of in-
dustrialisation. Well, that is an angle
that persists. One factor here is the
self-righteous angle in most cases I
have no doubt that hon. Members and
those outside who voice these views
do it in all earnestness; their bona
fides are above question; their sincerity
cannot be questioned; they are veteran
workers in this field and they come to
a particular point of view by a pro-
cess of thought over a period of years.
But they should recognise and we have
to recognise along with them a fact
that which does not exist. They think
that the villager is not susceptible to
any change that is taking place all
over the world. On the other hand, it
is not so. It is wrong for us to think
of the villager as an entity somewhat
completely cut away from the rest of
the world. The villager is as modern
in many cases as most of us are. I
have also gone to the villages; I have
seen in the villages, the latest types
of blouses, face-powder and even
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colouring of the nails—if not by im-
ported stuff, at least by our local pro-
ducts. (Interruption.) There is no use
saying that the villager’s ideas of pri-
orities do not change. He has sound
ideas on the question of priorities. In
fact the very basis of our Community
Project Schemes will fall to the ground
if we want the villages to remain what
they are, without the improvement
that we want to effect in them. After
all, if we say, ‘go back to the village’,
we have to provide in the village the
urban amenities that everybody now
needs. Anybody who goes to a village
at about seven or eight o’clock in the
night, will see the villagers trek to the
hearest cinema, walking three or four
miles, then walking back later on in
the night; and he will realise that the
cinema to the villager has become as
much a necessity asitis to the urban
dweller. If we contemplate, as some of
us seem to do, that a villager is a person
who is perfectiy contented to be told
that he should do this and that, that
he should lead the life of an animal,
be fed and clothed and made to work,
I am afraid, that some of us law-
makers outside, are making a very
serious mistake. The element of indi-
vidual choice, which in the language
of economics, is called. consumer’s
choice, cannot be completely ignored,
as it has come to stay and has effect-
ed a revolution in our economic life.
I concede willingly the bona fides of
the people, as 1 said before, who urge
this approach primarily as being above
reproach. I would like to give an in-
stance, how the idea would work. If
you give a child—rather, if T give my
grand-child a lollypop, out of affection
for his grandfather the child thinks
that his grandfather should also taste
something of it, and tries to put it in
my mouth, I only resist it with a cer-
tain amount of difficulty. At the same
time I am both tolerant and amused
by what he does. I thirk the villager
will look upon our attempts to force
primeval practices on him without tnat
tolerance or amusement that the grand-
father has towards the child. In fact,
our attitude towards the villager is not
very more developed than the ciild's
sudden burst of affection for his grand-
father.

I think, as my hon. friend, Mr.
Kanungo said, we have to integrate
production in all spheres and we are
attempting, to the best of our ability,
to see that some of these village in-
dustries, in so far as they are an in-
surance against unemployment, are
kept alive. My hon. friend, Mr. Heda
very rightly drew attention of the
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House—and I am very grateful te him
—to the phenomenal increase in the
budget allocation made by the Govern-
ment of India for handicrafts cottage in-
dustries, handloom and khadi. He has
given some figures which will show that
against the allotment made up to
last year, the allotment of seven crores,
that is six crores for khadi and hand-
loom and one crore for cottage in-
dustries which my hon. friend the
Finance Minister has been good enough
to make today is a complete answer
to people who tell us that the Govern-
ment has neglected the village indust-
ries, that they do not take into account
the value of village industries as a
means of solving unemployment prob-
lems. I have no doubt that when the
proper time comes, the Finance Min-
ister will show that in so far as our
attempts to solve unemployment in the
rural areas are successful to that ex-
tent money will not be a limiting fac-
tor for our proceeding further in this
direction. It is a scheme of social in-
surance. I think Government is quite
prepared to spend all the money that
is necessary if these attempts are suc-
cessful; if not, we have to vary our
methods. ’

Some of my hon. friends said—very
rightly from their own point of view
I think—let us be austere. It is the
fashion of the day. I do not mind re-
peating what I heard in another place.
An hon. Member congratulated the
Government for having raised the im-
port. duties. That person said, ‘It is
very good that the import duties have
been raised; but you should not import
anything’. I do not know why the Fin-
ance Minister should have gone to the
extent of devision import duties which
he has obviously done for the purposes
of obtaining revenue; and at the same
time say that we will not import these
articles, so that the new import duties
are a mere dead letter. We have certain
pre-conceived notions of austerity. Sup-
posing it is necessary for us for balance
of payment considerations or because
we have got a scheme of priorities to
import only certain necessities? and we
ban these things which are not so ne-
cessary? In fact, the point of strength
in our economic health is that this is
a country which has got a notorionsly
high marginal rate of consumption pro-
pensity; that it can be operated upon
whichever may we like. We can act
without serious repercussion arising
during any short period time as we had
about our imports of certain types
of goods. But it cannot be
done for all time. It may be
good jn certain directions but it
will not be good in all directions. I am
afraid that those voliticians and others
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who approach thig idea of austerity
for all time, irrespective of what is
called consumer choice, are suffering
from a malady which in psychology is
called schizophrenia. Mr. Bansal who
is a very competent critic notwithstand-
ing the fact that he might raise a cer-
tain amusement in some quarters did
unfortunately emphasize one or two
points trifle needlessly. I shall deal
with this question of foreign element
in industries on which he has dwelt
and also the future of industrialisa-
tion before I resume my seat.

I think the allowing of a well-known
foreign firm of woodscrew manufac-
turers to establish themselves in this
country was a correct decision. Though
there is collective responsibility of
Government as a whole and my res-
ponsibility for what the Government
had done in the past is there and I
have to share it, I may say it was
not done by mey Yet, that decision was
a correct one because the fact is that
the firms started in India for the pro-
duction of woodscrews did not pro-
duce quality goods and the users of
woodscrews still insisted on prefer-
ring the imported article. Nor do
I think that by the addition of a new
manufacturer there is going to be a
glut in the market. These are matters,
may I mention to my hon. friend Mr.
Bansal. that cannot be judged from
an apriori point of view. He should
not allow the atmosphere in which he
works to cloud his vision and his
usual clarity. and I would suggest that
he should judge each case on its
merits.

I think I had better deal with one
other problem mentioned by hon. Mem-
ber before I go on to deal with in-
dustrialisation. It is what I consider
to be my major headache at the mo-
ment namely, the question of jute.
The matter was raised by three hon.
Members: Shri Jhunjhunwala, Dr. Das
and Shri Mishra. I must admit in all
fairness to Mr. Mishra that though he
is a person who knows more about it
than anybody else he wag extraordi-
narily generous to us in his criticism.
But I cannot .agree that his criticism
is either well-directed or even that
the criticism of the Government is de-
served. Nevertheless, I must appreci-
ate the spirit in which he offered it.
In regard to Mr. Jhunjhunwala and
Dr. Das, I am afraid that whatever I
said here because of your indulgence
in giving me some more time on Wed-
nesday has completely gone over their
heads. Mr. Jhunjhunwala told us that
some friend of his, perhaps a jute mer-
chant or perhaps a jute baler, told him
that if we export jute, things will be all
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right. I would suggest to him that ad-
vice from such quarters has to be taken
with a very large grain of salt. I
found, on the other hand, that Dr.
Dag was angry, and he hag a right
to be angry, because he probably sees
that some people are suffering in his
own particular locality due to the low
prices of raw jute.” There is nothing
wrong in it.

There is one point in this connec-
tion which-my hon. friend Mr. Mishra
made. He said that a solution lay,
among others, in the modernisation of
the jute plants. I agree,—I canriot but
agree with him 100 per cent. But
then what does it mean? I can. even
support hig point by saying that in a
jute mill with old plants which is
reasonably well managed, you require
something like 4.3 to 4.4 persons per
loom. Of course, there are mills which
need about six.persogg also, but you
need 4.3 to 4.4 persons per loom in the
type of mill I have described. If it is
a mill using not a cempletely modern
machinery, not one of those circular
looms, but relatively modern machi-
nery, you want about 2.7 persong per
loom. That means that we can reduce
the cost of manufacture by 15 per
cent. if we modernise the plant, and
that will mean that we will be putting
into the hands of the jute grower an-
other Rs. three at least per maund of
jute he produces. But the cost is Rs.
60 to 70 crores for modernising them,
not to speak of the fact that unless we
also increase the number of looms and
our export trade also increase, the
possibility of having to sacrifice 80,000
people from the work which they are
now doing will face us. I agree with
Mr. Miskra that the matter has got
to be looked into. The question of
modernisation of jute mill machinery
cannot be postponed for long.

He hag also mentioned about State-
trading. just as other hon. Members
have also mentioned this subject. I
have no allergy to State-trading as
such, I have no ideological disagree-
ment with their idea of State-trading,
but the fact is that State-trading means
large amount of organisation, a large
amount of money, for investment and
also a recognition by hon. Members
of Parliament and the Members of the

Committee, attached to Parlia-
ment and to public that State-
trading will involve a loss as

well as a profit. If you are going to
trade, then you must be prepared for
loss as well as profit. Whenever there
is a loss, I am expected to find a witch
so. that I may burn the witch on the
stakes. If I am to go on with this pro-
cess.of witch-hunting, then State-trad-
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ing is not even a near possibility. Teday
I can say that in Government an offi-
cer will not pass a bill for a lakh of

rupees unless it goes higher up and

he gets the signature of the Minister,
because he is afraid that somebody will
say that something wrong has been
done. There should be the appropriate
atmosphere for State-trading and there
should be the personnel for State-trad-
ing before we can eygen think of it.

There are one or two other matters
which compel attention. Mr. Thomas
had mentioned about the west coast

-products and Mr. Achuthan also point-

ed out the necessity of greater atten-

tion being paid to the west coast. I *

am one of those who do concede that
Travancore-Cochin and Malabar have
got to be given a great deal of atten-
tion, if it is not possible by the State
Governments, then at least by the Cen-
tre, and the Prime Minister is very
keen on this. I did undertake a trip
isome time back to this area and on my
ireturn I reported to the Prime Minister
about it, and we have gone out of the
way to undertake certain measures to
relieve distress in that area. I recognise
the validity of the claim of hon. Mem-
bers coming from this area, because as
the Finance Commission hag supported
it the school-going population in that
area is 98.8 per cent. which is higher
than anything in any civilised country
in the world. Therefore, the problem
of unemployment is a very serious
thing in this area and to the extent
that my colleagues and myself can do
anything to help this area, hon. Mem-
bers can depend upon our doing cur
very best.

In regard to pepper, I can only tell
my hon. friend that the matter is en-
gaging the attention of the Food and
Agriculture Ministry and I do hope
that before long we should be able, in
collaboration with the interests con-
cerned, to have fumigation plants in
some west coast ports.

One oint which Mr. Basu made,
my colleague failed to reply to when

~

he was speaking the other day. My -

hon. friend’s complaint was in regard
to the importg and percentages of capi-
tal goods and he has promised to ask
for a note in that regard. My hon.
friend Mr. Basu just takes one parti-
cular thing—percentages—because it
suits him and says that capital imports
on the percentage basis have dropped.
But then what are the other factors
that go to make up the percentages?
In 1949-50, our total imports were in
the region of Rs. 643 crores, out of
which capital goods were Rs. 106
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crores; raw materials for industry Rs.
291 crores and food articles Rs. 152
crores. When food articles were Rs.
152 crores and raw materialg for in-
dustry Rs. 291 crores, naturally the
percentage of capital goods must go
down. Similarly, next year capital
goods have been Rs. 80 crores; raw
materials for industry Rs. 345 crores
and food articles Rs. 102 crores. In
1951-52, capital goods were Rs. 100
crores; raw materials Rs. 453 crores
(we had to import a lot of cotton); and
food articles Rs. 258 crores, making
up a total of Rs. 940 crores. Naturally,
capital goods were only one-ninth of
the total. This year also, for nine mon-
ths, raw materials for industry have
been Rs. 209 crores; capital goods Rs.
65 crores; and food articles Rs. 145
crores. So, if you are only relying on
percentages you will find that capital
goods have come down. Another factor
which my hon. friend has ignored al-
together is that we are manufacturing
certain capital goods in this country.
Textile machinery is being manufac-
tured in this country. Diesel engines
are being manufactured in this country.
Parts for several machines are being
manufactured in this country. If his
intention is that notwithstanding all
that we manufacture we must only
import capital goods. I am afraid he
has to go back to school and study
economics.

Shri K. K. Basu (Diamond Harbour):
Is it your contention that there is no
further necessity for bringing capital
goods from outside?

Shri T. T. Krishnamachari: There is
every necessity, but the necessity has
to be proved, and the necessity must
arise before the goods can be brought
in.

In regard to the point made by Mr.
Muniswamy regarding the tanning in-
dustry, I may tell nim that we are
doing all that is possible to help the
wattle bark industry. So far ag hides
and skins are concerned, we are study-
ing the needs of the industry, I have not
got the cooperation I want from the
trade and industry yet. But should I
get it I can assure him that we will
do our very best.

Finally, I would like to say a few
words with regard to foreign capital
and industrial development, before ¥
close. As I have said before, the major
task has been for us to stimulate in-
dustrial development. The progress of
various projects in what might be
called the ‘public’ sector will itself,
by increasing incomes, create demand
for more goods. There would thus be
Zreater opportunities to the private
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sector for increasing production. But
opportunities by themselves are not
enough. What we need most is resour-
ces. The chief among them happeng to
be capital. It is this shortage of capi-
tal which is a major problem before us
to tackle during the coming year. Basi-
cally, there are only three ways in
which the existing capital shortage can
be relieved: by stimulating Indian in-
vestment, by using foreign capital
and by a fuller utilization of the plant
and machinery in which capital has
already been invested.

Government propose this year to try
to explore possibilities of making in-
vestment in approved fields more at-
tractive. The House will not expect
me to go into details at  this 3tage.
We do hope that Indian capital will
be seeking investment next year in
desirable fields of production in a
much greater measure than in the re-
cent past, and I hope my hon. friend
Mr. Bansal will note it.

Even so, it seems to me clear that
Indian capital will have to be supple-
mented by foreign capital, provided we
want rapid progress. There is a con-
siderable amount of misunderstanding
in some sectiong of this House and
also outside regarding the role and
status of foreign capital in this country.
When an_, industrial undertaking
is set up in the country the
major benefits to the economy of
the country arise on account of the
employment it provides and the pro-
duction which it makes possible. The
nature and ownership of the capital
going into the venture is, relatively
speaking, a less important aspect. By
this I do not mean that it is. immateri-
al whether the capital employed is in-
digenous or foreign. If we have any
preference at all, we naturally prefer
Indian capital. But the wheels of in-
dustry have to be kept moving, uwo
matter who owns it. Our own capital
resources today are extremely limited.
As I said we have under consideration
steps to stimulate investment, but if
we want progress we must be pre-
pared to use foreign capital in develop-
ing our industrial production.

Some of the remarks made in the
course of the debate seeemed to sug-.
gest that some hon. Members feel that
foreign capital is pouring into tke
country at an undesirable. if not an
alarming rate. Nothing could be far-
ther from the truth than this. With
the exception of the oil refineries, the
investment of foreign capital in Indian
industry has been small. If we take
disinvestment into account the figure
would prabably be a negative one. The
point which I would like hon. Mem
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bers to appreciate is that there is a
great shortage of capital in the count-
ry and even if we recognise that fore-
ign capital has a role to play, we will
give Indian capital preference, if it is
available. On the other hand if there
is to be a choice to be made between
industrialisation with foreign capital
and no industrialisation at all I must
say that I would personally choose the
former—industrialisation at all costs.

I would here add that when we talk
of :industrialisation, we should not
merely think in terms of heavy and
bdagic industries. The producer goods
industries do not, themselves, raise our
standard of living. They provide the
basic implements for the development
of other industries which produce
goods which go into consumption. If
economic progrsss and the raising of
the standard of living of thé people to
which we attach such importance has
any meaning in real terms, it is only
to be ‘found in an increase in the con-
sumption of goods, particularly, ag I
said, in a country with a notoriously
high margin rate of consumption pro-
pensity. Therefore, while we are talk-
ing of our plans for the major in-
dustries, let no one underrate the im-
portance of the smaller industries. On
the contrary, the expansion of major
industries must be complemented by a
parallel development of smaller in-
dustrial units all over the country.
Even in this field, I for one would not
shut out foreign capital if Indian capi-
tal is not forthcoming. There is a point
of veiw amongst some economists that
national capital must be primarily used
in the key industries and there is no
harm in allowing foreign capital in
the consumption industries. But I look
at the whole problem from a practical
rather than a theoretical point of veiw.

That does not mean that we want
foreign capital at any price. We want
it on terms which we consider reason-
able. Equally to the foreign investor,
we are prepared to give the assurance
of fair and reasonable treatment. This
includes not merely facilities for re-
mitting dividends and even for the
repatriation of capital which has been
announced by Government, on more
than one occasion, but also reasonable
opportunities to develop and expand.
Even here I have been insisting that
in the expansion of any such concern
owned by foreigners, attempts should
be made at every stage to associate
Indian capital. We have, as the House
knows, a fairly close system of control
over industry. We do propose to make
that control complete. Government
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have ample powers, and I hope will
have more powers if necessary, to en-
sure that private industry does not act
In any manner inimical to national in-
terests and also plays a fair game to-
wards the consumer. Those powers ap-
ply to foreign-owned firms no less than
to Indian-owned firms. Neither the
one nor the other can be allowed to
pursue antisocial policies or exploit the
Indian consumer. Subject to these safe-
guards, which I repeat are non-discri-
minatory, and any specific conditions
imposed at the time of entry, we give
to fereign firms fair and equal treat-
ment and I am quite satisfied that it
is in the interests of the country and
the millions of people who inhabit it.
While I am anxious to help and en-
courage Indian capital in every way,
it must be remembered that ultimately
what we seek to serve is not Indian
capital, but the man whgo pays the
price of all that is produced in the
country, namely, the consumer.

Apart from promoting fresh invest-
ment both of Indian and foreign capi-
tal, we can achieve greater production
by ensuring the maximum utilisation of
the plant and machinery in which we
have already invested some money.
Most of our industrial units have been
planned on the assumption that each
one of them would manufacture a par-
ticular article or articles in its en-
tirety. There has been no attempt as
a rule for the development of subsi-
diary industries manufacturing compo-
nents on a large-scale to be used in
assembly by one or more units pro-
ducing the main article. This tendency
still persists. In our industrial scheme,
if a particular manufacturer is’' depen-
dent on imports for a particular com-
ponent, he rarely tries to explore and
see whether that component could not
be supplied by any other factory in
the country. Instead, he goes on im-
porting until he can get, if he at a!l
does it,-the necessary plant and machi-
nery for manufacturing the compo-
nent himself. We have, therefore, 1_:he
paradox of a considerable fabricating
capacity lying idle in the country
while we are still importing goods
which could be produced by them as
well as extra plant and machinery for

®the making of such goods. If this form
of national waste is to be avoided, we
must, as a first step, make a survey of
the existing capacity to discover what
possible uses it could be put to, I pro-
pose for this purpose ta get together
a high-level body of experts to make
a detailed survey of (ke available
capacity and to indicate the wuses to
which it could be economically put.
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We expect that, as a result of this sur-
vey, we should be able to produce in
the country a considerable quantity of
machinery for the manufacture of ce-
ment, paper, jute goods, textile, sugar,
etc., which we are at present import-
ing.

Finally, may I once again express
my gratitude to the House for the very
favourable reception they have given
to these Demands.

Shri K. K. Basu: May I ask one ques-
tion?

Mr. Deputy-Speaker: It is now five
a’clock and I have to put the cut mo-
tions and Demands to the vote of the
House. I shall now put the cut motions
to the vote of the House.

The cut motions were negativéd.
Mr. Deputy-Speaker: The question is:

“That the respective sumrs not ex-
ceeding the amounts shown in the
third column of the Order Paper
in respect of Demands Nos. 1, 2, 3,
4 and 110 be granted to the Presi-
dent to complete the sums neces-
sary to defray the charges which
will come in course of payment
during the year ending the 31st
day of March, 1954, in respect of
the corresponding heads of De-
mands entered in the second
column thereof.”

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the House are
reproduced below—Ed. of P. P

DEMAND NO. 1—MINISTRY OF COMMERCE
AND INDUSTRY

“That a sum not exceeding. Rs.
66,24,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1954, in respect of ‘Minis-

try of Commerce and Industry’.
DeEMAND NO. 2—INDUSTRIES

“That a sum not exceeding Rs.
10,90,93,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 3l1st day of
March, 1954, in respect of ‘Indust-

)9 P

ries’.
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loom Industries
Deve ent (Additional
Excise Duty on Cloth) Bill
DeEMAND No. 3—COMMERCIAL INTELLI-
GENCE AND STATISTICS

“That a sum not exceeding Rs.
47,90,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 31lst day of
March, 1954, in respect of ‘Com-
mercial Intelligence and State-
istics’.”

DEMAND No. 4—MISCELLANEOUS DE-
PARTMENTS AND EXPENDITURE UNDER THE
MINISTRY OF COMMERCE AND INDUSTRY

“That a sum not exceeding Rs.
36,90,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1954, in respect of ‘Miscel-
laneous Departments and Expendi-
ture under the Ministry of Com-

merce and Industry’.

DemMAND No. 110—CapPrraL OUTLAY OF
THE MINISTRY OF COMMERCE AND IN-
DUSTRY

“That a sum not exceeding Rs.
5,70,99,000 be granted to the Presi-
dent to complete the sum necessary
to defray the charges which will
come in course of payment during
the year ending the 31st day of
March, 1954, in respect of ‘Capital
Outlay of the Ministry of Com-

9

merce and Industry’.

5 p.M.

KHADI AND OTHER HANDLOOM

INDUSTRIES DEVELOPMENT (AD-

DITIONAL EXCISE DUTY ON
CLOTH) BILL

The Minister of Commerce and In-
dustry (Shri T. T. Krishnamachari):
I beg to *move:

“That the Bill to provide for the
levy and collection of an addition-
al duty of excise on cloth for rais-
ing funds for the purpose of deve-
!opmg Khadi and other handloom
industries and for promoting the
sale of Khadi and other handloom
cloth, be taken into consideration.”

This Bill has-been before the House
for quite some time and hon. Members
of this House know that from the day
on which it was introduced, namely the
15th February, Government have been
collecting a cess of three pies per yard
of cloth produced, under the Provision-
al Collection of Taxes Act, 1931. The
operative portion of this Bill ig clause

*Moved with the recommendation of the President





